Al TEM NO. 23 REG STRAR COURT. 2 SECTI ON Xl
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
BEFORE THE REG STRAR MR. MV RAMESH
Cvil Appeal No(s). 5988/2014

NAGAR NI GAM LUCKNOW Appel | ant ('s)
VERSUS

KRI SHNA DEVI & ORS Respondent ( s)

Date : 26/09/2016 This appeal was called on for hearing today.

For Appellant(s) M . Mukesh Ver na, Adv.

M. Yash Pal Dhingra, Adv.
For Respondent (s)
M. Amt Pawan, Adv.
M. Sudhansu Pal o, Adv.
M . Jati nderpal Singh, Adv.
Ms. Kami ni Jai swal , Adv.

UPON hearing the counsel the Court made the follow ng

ORDER
Ld. counsel for t he appel | ant has fail ed to file t he fresh
particul ars and to t ake fresh st eps for service of NLPA to t he
r espondent Nos. 6 & 7 despite opportunities gi ven. Ther ef or e, t he
matt er shal | be processed for listing bef ore t he Honé&#39; bl e Judge
Chanbers for further directions. Await orders and list thereafter.
(M V RAMESH)
Regi strar

SB



